
O m l Answers JONB 1?» 1971 Oral Answers 20

SHRI R. K. KHADILKAR : Those 
whose tends have been occupied for cons
tructing camps or temporary shelter, will 
t o  compensated duly.

DR. RANEN SEN : In view of the
4 m  that the refugees are crowding the 
borders and the State administrations are 
faced with the heavy additional task of 
issuing registration cards etc., has the 
Government any plans to employ persons 
for this work separately, so that the normal 
administrative personnel would be free for 
their ordinary duties ? The west Bengal 
Government has also suggested such a 
scheme. What has been the fate of the 
eeheme ?

SHRI R. K. KHADILKAR : In view 
of the heavy administrative burden on the 
local adminjetrotioQ, the local administra
tion has been further strengthened by 
fecruitim suitable staff to undertake this 
leaponsibitity.

SHRI D. BASUMATAR1 : It is not a 
fact that the camps for the refugees in 
Assam and and Meghalaya are only m the 
tribal area and may I know wether there is 
•ay scheme for protecting the land of the 
tribals where it is utilised for the refugees 
because they are already very backward 
economically ?

SHRI R.K. KHADILKAR : So far as 
tribal area on the Assam and Meghalaya 
borders are concerned where the refugees 
are now given shelter temporarily, I may 
lay that our scheme is to shift them to a 
bigger camp and therefore there it no 
possibility of any ill-feeling o rthetribals 
suffering because of this influx.
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THE MINISTER OF STATE IN THE 
MINISTRY OP AGRICULTURE (SHRI 
SHER SINGH) : (a) and (b). The basic 
minimum price payable by sugar factories 
for sugarcane to be purchased by them 
during the season 1971-72 (1st October 1971 
to 30th September 1972) has not so far been 
announced, as the Government have decided 
to watch the position consequent on 
decontrol of sugar for sometime before 
taking a final decision.

(c) The minimum sugarcane price is 
fixed after consulting the Slate Governments 
and other interests and authorities concerned.
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THE MINISTER OF AGRICULTURE 
(SHRI F. A AHM ED): It appears that the 
figures quoted by my colleague are not in 
accordance with the practical experience of 
hon. members, so far as the prevailing 
price of sugar is concerned. I shall verify 
these prices (Interruptions).

SHRI INDRAJIT GUPTA : Don’t you 
buy sugar for your own use ? Do Ministers 
get free supply of sugar or what ?
<In terruptions).
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MR. SPEAKER : The Minister has said 
that, if there is a difference-in price, he will 

(Interruptions)'

SHRI NIMBALKAR: May I know 
whether in fixing the price of sugarcane 
only the sugar content in the sugarcane is 
taken into consideration ? Is it not a fact 
that there are some sygar factories which 
have attached distilleries ? Should they 
not be asked to pay a higher price for iheir 
sugarcane ?
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PROF. S. I,. SAKSENA : Is the 
government aware that if it does not increase 
the price of sugarcane to at least Rs. 10 per 
quintal there wilt be shortage of sguar n?*t 
year ?

SHRI SHER SINGH : I have no infor
mation with regard to sugarcane sown this 
year. 1 will make enquiries.
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SHRI M. RAM GOPAL REODY : This 
question relates to sugarcane growers and 
sugarcane prices. Unfortunately, members 
have dragged in the question of sugarcane 
celt and spoiled the question. I will put a 
straight question. Is the hon. Minister 
going to increase the rate for sugarcane 
from Rs. 73 to Rs. 100 per ton for a 
recovery of 9.4 and less ? if not, how will 
he get sufficient sugarcane for his sugar 
requirements next year ?

SHRI F. A. AHMED : The price of 
sugarcane is fixed from time to time. At 
the time of fixing the price the point 
mentioned by the hon. Member will be kept 
la view.

Charges levelled against Food Corporation 
of India In Rajasthan Assembly

*549. SHRI BIREN DATTA * Will the
Minister of AGRICULTURE be pleased 
to state:

(a) whether the attention of Govern
ment has been drawn to the charges levelled 
by some members in the Rajasthan Assembly 
against the Food Corporation of India 
regarding bajra purchases from that State ;

(b) if so, what are the charges ;

(c) whether the inquiry had been con
ducted into these charges ; and

(d) if so, the findings thereof 1

r m  MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI

ANNASAHEB P. SHINDE) : (a) Yes, Sir.

(b) A statement is laid on the Table of 
the Sabha.

(c) Inquiries into the allegations with 
regard to purchase of bajra by the Food 
Corporation of India, were mate by the 
F. I. C. and the State Government.

(d) The inquires of the F.I.C. revealed 
that the allegations were not substantiated. 
Inquiries by the State Government are still 
in progress,

statement

Allegations made against the FCI in 
Rajasthan Assembly regarding purchase 
of Bajra.

It generally alleged that
(i) There was conspiracy between the 

F.C I. officials and the traders 
to cheat the cultivators and the 
Government;

(ii) F.C.I.’s staff was rejecting stocks 
offered by the producers, but 
purchasing the same from the tra
ders at the procurement price. The 
traders bought it from the producer! 
at a lower rate and pocketed the 
difference; and

(iii) The F.C.I. officials were corrupt 
and indulging in irregularities.

In addition to these, certain specific 
allegations were also made in respect of 
purchases in some of the mandi*.

SHRI BIREN DUTTA: In the state
ment it is stated :—

‘‘There was conspiracy between the 
ECI officials and the traders to 
cheat the cultivator! and the 
Government ;

FCI s staff was rejecting 
offered by the producers, but 
purchasing die same from tbf




